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pleased to lay a statement showing:

(a) the purchasing price of rice and
paddy at Imphal and .whether the
producers can get.-the minimum econo-
mic price for their produce under the
State Tyading Scheme in Manipur;

(b) the total amount of rice and
paddy purchased during the years
1955-56 and 1956-57 and the quantity
of rice and paddy sold by auction for

- export by the private individual and
the rate at which it was sold;

(c) the total quantity of rice and
paddy supplied by the Manipur Admi-
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nistration to Government departments:
and other State Governments; and

(d) the exportahle surplus of rice-
and paddy purchased and exported:
from Manipur during 1955-56 and:
1956-57?

The Minister of Food and Agricul--
ture (Shri A. P, Jain): (a) The pre-
sent Government purchase prices ‘of*
rice and paddy at Imphal are Rs. 10~
and Rs. 6.12 N.P. per maund respec—
tively including the cost of guanies..
These prices are considered reasonable:
in the area.

Paddy
(In 020 Mds.)
Nil.
70.3

Average rate of sale

Rs. 10/~ to Rs. 12/8/

Rs. 13/5/- to Rs. 18/4/~

(b) .
(1) Purchase Rice
N (In 000 Mds.)
1955-56 93.5
1956-57 141.4
(i) Sale through auction for export by private individua's.
Yeer Quantity
(*000 Mds.)
1955-56 Rice 58.5
Paddy Nil.
. 1956-57 Rice 120.7
Paddy 24.7

Rs. 6/9/- to Rs. 12/4/-

(c) Quantity supplied tc Govern ment Departments and other State

Governments.
Year Quantity
1955-56 Nil.
1956-57 Rice 40,900 mds.
9,000
2,430 mds.
Paddy 12,192 mds.
274 5

(d) Quantities
replies to parts (b) and (c).

Rice Smuggling

137. Shri L. Achaw Singh: Will the
Minister of Food and Agriculture be
pleased to state:

(a) how many cases of rice smuggl-
ing on the Imphal-Dimapur Road have
been detected by the Manipur Police
from January, 1956 to 31st May, 1957;
and

To whom issued

-_ Assam Government.
Central Government.
(Deputy Direetor of Food, Gauhati).
Government Departments in Manipur.
Assam Government.
Government Departments in Manipur.

of riee and paddy purchased and exported are given in

«

(b) how many of those fnvolved in
these ®ases were arrested and convie=
ted?

The Minister of Food and Agricui-
ture (Shri A. P. Jain): (a) 148 cases
were detected.

(b) 158 persons involved in these
cases were arrested ~and 39 persons.
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were convicted. Cases against 114
.persons are still pending in Court.

Rallway Wagons

138. Shri Sadhan Gupta: Will the
Minister of Railways be pleased to
state:

(a) whether numerous railway
wagons bringing 1n rice to Calcutta
were left unloaded during the last
week of May, 1957 and first two weeks
of June by the consignees conceineou;

(b) 1f so, the number of surh wagun.
left so unloaded (1) upto seven davs
(11) for more than seven days and up-
to two weeks and (1) for more than
two weeks; and

(c) the reasons therefor”

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) Yes

(b) Out of 936 wagons r¢ auved and
detained bevond the usual fice time
934 were detained f1om one to seven
days, 2 wagons for nore than seven
days and upto two wecks and no
wagon beyond two ween

(¢) The 1casons for which the con-
signees delayed taking delivery of the
consignments arc not known with any
definiteness

C.T.S. Ltd., Tripura

139. Shri Dasaratha Deb: Will tho
Minister of Transport and Commum
cations be pleased to state

(a) how much loan ha< been uad-
vanced to the Co-opetative Trancport
Socict Trmited of Arartala  (popu-
larly known as CTS Linut.d) by the
State Co-operative Bank, Tripura <o
far;

(b) whether 1t 1s a fact *hat CT S
Ltd has becn advanced loan by Re-
lief and Rehabilitation Depaitmeat
also, and

(c) if so, the total amount of luan
advanced by Rehef and Rehabilitation
Departments?
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The Minister of State in the Mints-
try of Transport and Communicatlons
(Shri Raj Bahadur): (a) None.

(b) and (c) A loan of Rs. One Lakh
has been sanctioned to the Society by
the Rehabilitation Finance Adminis-
tration, but the amount has not yet
been paid

Rallway Works during the Second
Plan

140. Shri Narayanankutty Menon:
Will the Minister of Rallways be
pleased to state what new works are
pioposed 1n  the stations between
Cochin Harbour Terminus and
Shoranur and also on the lhine during
the Second Five Year Plan?

The Deputy Minister of R;'ilways
(Shri Shahnawaz Khan): A statement
giving the requiied information 1. laid
on the Table [Sece Appendix I, an-
nexue No 591

Propagation of Community Develop-
ment Work

141. Shri D. C. Sharma.
Minister of Commuaity
be pleased 1o state

Will  the
Development

(a) whetlr any steps  ate  being
taken to create mtercst in umversities,
colleges and institutions of higher
lIearning in connection with community
dc velopment work and

(n 1f <o their natui¢?

The Mimster of Community Deve-
looment (Shri S, K. Dey): (a) and
(b) The Universities, colleges and
other mctitutions are being associated
with the working of some Develop-
ment Blocks 1n the form of rcpresen-
titlon on Block Advisory Commit-
tces  Free lhiterature 1s also supplied
to the Universities to keep them in
tourh with development work In
addition, thus Minwstry grants appren-
ticeships to selected University stud-
ents and teachers in wvillage develop-
ment work., In 19568, approximately
1100 apprenticeships were given. The
scheme 1s being continued in 1957 and





